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O R D E R 

07.01.2020:      Mr. Pawan Bhushan, learned counsel for the Appellant submits 

that the premises being vacated by the Liquidator, the appeal has become 

infructuous.  He prays for withdrawal of the appeal. 

He is allowed to withdraw the appeal but without any liberty to challenge 

the same very impugned order.  Appeal stands disposed of as withdrawn. 
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